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33, SHRI G. Y. KRISHNAN: Will 
the Minister of EDUCATION be pleas_ 
ed to state: 

(a) the number of non-Government 
307 LS-4. 

aided, Private institutions running f. 
the capital of India; 

(b) who controls these institutions; 

(c) what are the rules and regula-
tions regarding their affairs and ad-
missions in these institutions; and 

(d) whether Government keep any 
watch in their affairs or they are 
wholly independent regarding the 
books etc. being taught in these in-
stitutions? 

THE MINISTER OF EDUCATION 
AND HEALH AND SOCIAL WEL-
FARE (SHRr B. SHANKARA-
NAND): (a) to (d) The required 
information is being collected and 
will be laid on the Table of the Sabha. 
Programme for Employment Poten-

tial for Scbeduled Castes/Tribes 

34. SHRr LAKSHMAN MALLICK: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether his Ministry has 
drawn up any programmes with em-
ployment potential for the Scheduled 
Castes, Scheduled Tribes and weaker 
sections of the community; and 

(b) if so, the details in this regarcl 
and by when these programmes are 
likely to be implemented? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b) The various programmes 
being implemented by the Ministries 
Of Agriculture and Rural Reconstruc-
tion have potential for generating 
direct, indirct and partial, employ-
ment for Scheduled Castes, Scheduled 
Trihes and weaker sections of the 
community. A statement containing 
the ]ist of some of the important pro-
grammes faning in this category is 
attached. . 

Statement 
A. Ministry of AgricultUre 
(1) 'Fish Farmers' Development Agen-

cies under the Inland Fisheries 
Project 

Out of 1,33,500 hectares ot water 
area to be covered, about 40,000 hec-
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tarea ef water a;rea has been proposed 
to be settled in favour of equal num-
ber of fishermen families belonging to 
Scheduled Castes/Scheduled Tribes. 

(2) Social Forestry Programme in 
Arunachal and Mizoram 

In 1979-80 an amount of Rs· 19.50 
laths had ~n eannarked for Tribal 
Areas as against the total outlay of 
•. 23.50 lakhs. 

(3) Minor Irrigation 

(a) Provision of subsidies under 
Minor Irrigation works to the weaker 
sections of the community, including 
Scheduled Castes and Scheduled 
Tribes, on the following pattern:-

(i) Marginal farmers having 
holdings less than one hec-
tar&-33-1/3 p.c. 

(ii) Small fanners having hold-
ings between one to two 
hectares-25 p.c. 

(iii) Medium farmers having 
holdings between 2 to 4 hec-
tares-20 p.c. 

(iv) Scheduled Tribe Farmers-
50 p.c. 

(v) Community works in respect 
of small farmers having hold-
ings below 2 hectares-50 p.c. 

(vi) Community. works for medium 
farmers harving holdings 
below 2 hectares-40 p.c. 

(b) Community wells/tubewells and 
individual borin~ operated by com-
monly hired pumpsets are being en-
couraged for extending irrigation 
benefits to small farmers. 

(c) Public tubeweUs are being 
constructed in areas whieh have pre-
dominance of small farmers. 

(d) There is a special sub-plan for 
extending benefits in the tribal areas 
in the States having tribal !population. 

(e) Minor irrigation works like 
storage ta:nks,. diversion channels etc. 
provide employment to weaker aec-
tiOIl,l and l'fe bein, encouraged. 

(") Command Area Development 
Programme 

(5) Crop Production 

A special scheme for Maize Demons. 
trations in Tribal Areas has been eX-
cluaively drawn for the benefit ~ 
Tribals. The 8cheme aims at increas-
ing the yield per hectare through 
propagation of recommended manage-
ment practices in the Tribal areas. 

(6) Dairy Development Programme 

The Operation Flood I and Opera-
tion Flood n, through which milch 
cattle owners will be enabled to rear 
their cattle better and increase their 
milk production, will benefit thoee 
members of the Scheduled castesl 
Tribes etc., who are eligible to be-
come members of the Cooperative 
Societies, in terms of gainful em-
ployment. 

(7) Animal Husbandry Programme 
All State Governments and Unioft 

Territories have recently been re-
quested to: 

(a) re.werve about .20 p.c. at the 
frozen semen doses for insemina-
tion of cattle owned by Scheduled 
Castes and scheduled Tribes; 

(b) reaerve 2& p.c. ot cros.t-lbred 
exotic rams produced in the state 
farms for distribution amonJrllt 
Sched uled Castes/Tribes; 

(C) allocate 20 p.c. of commer-
cial hybrid chicka produced in 
State Farms to Scheduled Castes/ 
Tribe .. (10 p.c. to Scheduled ea..te-
and 10 p.e. to Scheduled Tribes); 

(d) earmark 10 jp.C. of the total 
plan allocation tor the benefit ot 
Scheduled ~ and 10 p.c. fGr 
Scheduled Tribes under the Foot 
ad Mouth Diaeaae Cbntrol Pro-
~ .. 

(e) reeerwe 2,500 demonstratiOft' 
out of a total of 10,000 c1emoMtra-
tiona conducted every year tor 
Scheduled Castes/'I'l'ibee under the 
:MJ.Di!dt :DemOtUltratioft ~. 
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(If) .-we _ p.e. of th,e demoJr&-
.... 0IRied GUt ..,. the Begi_al 
SW;ftee for J'oraCe Production aad 
~tioR for the 1lelda belong-
_ te Sc~ eaae. aDd Soae-
ciMIed Tri18 :farmera 

B. MJdItrr of aUral ReooaJtruetloa 

(i) Iute;rated aural Develop-
m.ent Programme. 

(Ii) Drought Prone Areu Pro-
gremme. 

(iii) Small Fannera' Develop-
ment Agenciee. 

(iv) De&ert Development Pro-
gramme. 

(IV) Special Livestock Produ -t; ) , 
Programme. 

(vi) Minor Irrigation Programme. 

The expenditure incurred during 
1979-80 bY the Centre under the 
above programmes was Rs. 134.75 
crores. The bene1iciariea from Sche--
duled Castes and Scheduled Tribes 
under Integrated Rw-al Development, 
Small Farmers Development Agen-
cies and Drought Prone Areas Pro-
grammes number 7,17,.910 out of a 
total number Of beneficiaries of 
21,14,831 upto January, 1980. 
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Asian Games, 1982 

36. SHRI V. KISHORE CHANDRA 
S. DEO: 

SHRI S. R. A. S. APPALA 
NAIDU: 

WID the Minister of lCDUCATION 
be pleUed to ~te! 

(a) whethet" GevemmeDt ate eca-




